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1 2 3 

12. Manipur 889 

13. Meghalaya 141 

14. Nagaland 7 

15. Orissa 5,299 

16. Punjab 1.345 

17. Rajasthan 5,964 

18. Tamil Nadu 15,171 

19. Tripura 245 

20. Uttar Pradesh 12,036 

21. Wist Bengal 18.820 

22. Andaman and Nicobar 

23. Arunachal Pradesh 11 

24. Chandigarh 171 

25. Qadra and Nagar Haveli 3 

28. Delhi. 2,271 

27. Goa. Oamanand Diu 808 

29. Mlzoram 2 

29. Pondlch.rry 240 

Tot.' 1,17,783 

S.ttlng up of Hortloultur. C.ntr. ..nior 'IV.' IUpINI.ory Itlff In .cl.ntMIe 
r •• rlng and upk •• p of pi anti. nur •• rlel. 

1172. SHRI CHINTAMANI JENA: Will parka and woodlanda; 
thl Minister of AORICUL TURE be pillatd 
to ltat.: (b) when thla training programme II 

likely to atlrt; and 
(I) whlth.r th.,.. I. any propoul to 

lit up I Horticulture Training Centrl at thl (0) whither Oovlmm.nt will con.lde, 
GovImment SlId Firm and NUlilry It to Introduce luch training In other Stat •• 
HaUiranl to train gardln." Ind Junior and 1110 to develop -horticulture? 
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THE MINISTER OF STATE IN THE projects, namely, those at Vijaipur, Aonla 

~DEPARTMENT OF AGRICULTURE AND and Jagdishpur are expected to be com-
COOPERATION IN THE MINISTRY OF pleted on schedule. The one at Jagdishpur 
AGRICULTURE (SHRI. YOGENDRA in U.P. is in the private sector and is ex-
MAKWANA): (a) Government of India has pected to be commissioned by July, 1988. 
no proposal to set up a Horticulture Training The other three projects are also in the 
Centre at the Government Seed Farm and private sador. In the Sawa! Madhopur proJ-
Nursery at Hauzrani but Delhi Administra- ect, land is expected to be formally trans-
tion have established such a training centre farred to the project authorities shortly, anvi-
at Smriti Vatika, Dhaulan Kuan, Dalhi. ronmental clearance is being obtained and 

the draft contract for consultancy is baing 
(b) The training programme for gar- examined. For the Babrala project in U.P, 

deners has alreadv started from 1 st June, funds have been deposited for acquisition of 
1987. land Ino objection' certificate has been ob-

(c) Government of India will support 
setting up of such'training centr.s if included 
by the State Governments in their plan pro-
grammas. 

Oa.·ba.ed Fertilizer Pllntl Iiong-
with HBJ Pip. Line 

1173. DR. B.L. SHAILESH : 
SHRI. I. RAMA RAI : 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether there has recently b.en 
some rethinking by Government on the 
advisibility of setting up of all six gas-basad 
fertilizer plants that were scheduled to have 
come up along the Hazira-Bijaipur,lagdish-
pur (HBJ) Pipeline: 

(b) if so, latest position In thl. regard; 
and 

(c) the progress mad. so far In the 
SItting up of these fertlllzar plants by the 
private sector promoters: particularly the 
one in U.P. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGAICUL TURE (SHRI R. 
PRABHU) : (8) No, .Ir. 

(b) DOl. not .rl ••. 

(c) Thr.. of the ga.·baNd f.rtlllzer 

tained from the U.P State Pollution Control 
Board and the promoters are finalising the 
draft contrad for consultancy. In the 
Shahjahanpur project In U.P., thl sit. hu 
bean finalised and ts .xpacted to be handed 
over to the promoters shortly. 

Saflty of Work.r. In Hlzlrdour. 
Indultrl •• 

1174. SHRI LAKSHMAN MALLICK: Will 
the Minister of LABOUR be pl.asadto stata: 

(a) whether Union Government ara 
aware that State Governments have hardly 
any machinery to enforce the Factory Act 
amended recently to protect plople working 
in/or living around hazardous Industrie.; 
and 

(b) If so, wheth.r Govemment have 
collected figure. regarding the number of 
certifying surgeons and Medica' and Cheml· 
callnlpectora and other faollltl •• like trans-
port, te.tlng equipment, labor.torl •• Ind 
mobil. vane that ar. avallabl. for thl ,afely 
of work.r,? 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI. P. A. 
SANGMA): (I) Ind (b). The Fletorl •• 
(Amendm.nt) Act. 1887 hu not yet com. 
Into fore.. Enforcement machinery for In· 
forcing the provi.lons of the Factorl •• AlA.. 
1848 exl.t. wfth thl Stlt. Govemm.ntII 
Union r."nory Admlnl.trltlonl. AI pe' 
IVllllbl. Information, the •• nctlonld 
atrength of ChlmlclllnlptCtor of Factorl •• , 




